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Noe 5 31  (P.H .187/10/74.TT{41)1 In sxercise of the powers
conferred h‘s sub=section (1) of section 121 of the Iatome-tax
AGt, 1961(43 of 1961) and in supersession §f all previous
Mtlﬁutiam in this regard, the Cetitral Poard of Direct
Taxes hereby directs the Additional Commisfioner of Inerme
tox specified in colunn ) of Lthe Sthedule herntc amnexed
with headgquarters specified in £olumn 2 theyrewf shall
exercise the functions of Commiscioner of Income-tax

with emgurrent Jurisdietion along with issioners

of Incoma~tax Karnataka I & II with headqujrter at Bangalore
in respect of such areas or of such persong or classes

of pexsons or of such incimes or classes of {ncome op

of suth cases or tlasses of cases us are chmprised in the
Incomeutan Cirgle, vards or Mstricts refefred to in the
s8id column (3), The aforesaid Additional|Commissioner

of Incune-tax shall howsver perform only the functions of
Gmmissioner of Incomewtzx snumsrsted in the dnnaxure te

the noti{fication. '

Additisnal Commissioners Headquhrters Jurisdietion
of Incme-tax

i Lt i
1. Karnatoke Bangslorp 1. Estate Duty-cum-Inc-mets:
. : (ircle, Bangalers,
2. Estate Duty~cum~Income-ta:
Circle, Hangalore,
3. Estate Dutyptum~Income=ta
- Clrele, Hubli.
4. smci.ai Survey Circlae,
Bangalore,
8 Company Circles II and II
Bangalore.
6. Circle 1I, Bangalore,
7. Salary Circle, ngalero.
8. Béllary Circle, lary.
g. Chictkamagalur Circle,
Chickmagalur,
10, Conrg Circle, Mercera.
11 [harwar Cirele,Dharvar,
i12. Gadag Circle, Gadag,
13 Gulbarga Circle,Gulbarga.
14, Hassam Circle, Hassan,
A5. Hospet Circle, Hospet.
i6. i Circle, Hubli,
17, Kandya m"l‘. Masldy s,
18. Mangalere Circle,Mengalory
15. Mysers Circle,Mysore.
2q. Rajiehur Circle, Raichur.

ﬁ“t‘rlmo'to se «2’-
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L Udtnd Circle, Udipi.
Trust Circle-cum-Foreign

Section Bagal@u.
pany'car es I and 1V,

29
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33

This notificalion shall toke effect £
ANNEXURE

All functicns relating to filing of e
-Trikunals, High Court and Supreme Court, revis
(264 and revision sction under section 263 of t

T
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All Cormissioners of Income-tax.

2. All Directors of Inspection (I.T.‘)‘/(
3 All Officers and Sections in I.T.%

- Sections of Central Board'of Direct
tdh The President, Income-tax Appellate T
Se The Compiroller & Auditor Genesral of
6. mrectai of Training I.R.S.{MMrect Ta

’éﬁf“’ 5 coples).
7o etin Section {2 coples)..
8. Additlonsl Commissioners of Income-

gelore.

Circle I, Bangslore.
Bigalkot Cirecle,Bagalkot.
Bélgaum Circle, Belgaum.
Bijapur Circle, Bijapur.
iitradurga Circle, :
Chitrs 8 N
Divanagdre Circle,Davanagbre
Kérwer Cirele, Karwar.
Kolar Circle, Kolay.
Margao Circle, Margao,
Panaji Clrels, Panaji.
SHimoga Circle, Shimoga.
Tuzkur Clrcle, Tumkur,
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Capy Corwardad de:» ‘
1. The Commigslonsr of Ineons-dex ’ Tuail

ratarense t0 Rekbar No.CuNe 212(805) /74 dated

. He iz reRusated S0 shadk up thy Dosition
viilisabien of the Somations hy ebtaining rel
the rempective religisay atborition avery y

Be ALl ethar Connigsionars of Toneng-4mm.

3+ The Homy, Treamrer, Sri ¥adarskali dwmen [Townie (ummf)
Tirmppamt Conuittee, Yndign Chanbera Beildings) Madras-i.

™he seevunts of Yecelpts mmd m&v‘

and reoevations amy ha kel sepereiely s ﬂdhm
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